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Stories broadcast voder National 
Integration Scheme

265. SHRi SHIV NARAIN SAR- 
SONIA: WiU the Minister of IN-
FORMATION AND BROADCAST-
ING be pleased to state how many 
stories under National Integration 
Scheme and under Eradication of 
Untouclhability Act were broadcast 
since 1977 to April, 1979?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI 
L. K. ADVANI): During the period
1977 to April, 1979, A ll India Radio 
Stations broadcast over 21,000 spoken- 
word programmes such as talks, 
meassages, plays, dialogues, Symposia, 
stories, etc., on National Integration 
and 7,700 on Eradication of Untouch- 
ability.

Representation for increase in  prices 
of Coal

266. SHRI A. R.
BADRINARAYAN:

SHRI R. V.
SWAMINATHAN:

SHRI M. V. CHANDRA- 
SHEKHARA MURTHY:

Will the Minister of ENERGY be 
pleased to state:

(a) whether his Ministry has in-
formed Government that if the coal 
industry is not granted the necessary 
price increase to offset its continued 
losses, it will lead to further demo-
ralisation in the ranks of workers and 
officers, affecting adversely the smooth 
running of the industry;

(b) if so, what are the arguments 
put forward by the Ministry in  sup-
p o rt of their contention;

(c) whether Government have 
considered their view; and

(d) if "50, the steps taken by the 
Union Government in this regard?

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI 
JANESHWAR MISHRA) (a) to <d). 
The question of revision of coal prices 
and other related (matters together 
w ith the implications including those 
referred to in the question, are under 
consideration of the Government.




